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ORDER

Mes. Palak Mishra appearing on behalf of the learned counsel of the petitioner has stated that

her senior Learned Counsel is indisposed today and, therefore, the matter may be adjourned. In view of

ns made by Ms. Palak Mishra, the matter is adjourned and shall come up on 06.10.2016
e taken up on 02.09.2016 is

the submissio

for final arguments. The earlier order whereby the matter was directed to b

recalled.
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